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MR. CHAIRMAN: Question Hour is over.

WRITTEN ANSWERS TO QUESTIONS

UNSUITABILITY OF ROsTuM CRUDE FOR PROCESSING
IN IMF RITIXIKYV

*354. SHRI K.L.N. PRASAD: Will the Minister

of PETROLEUM AND CHEMI-
CALS/,
qefaas st wEr A W'l he

pleased to state:

(a) whether it is a fact that the Cochin refinery
has found that the Rostum Crude, obtained from
Iran is unsuitable for processing in the refinery;

(b) if so, what are the reasons for the same;

(c) what is the price at which the Cochin
Refinery imported the crude;

(d) whether the negotiations between the
refinery and the CFP to bring down the
prices have failed and whether the Co-
chin Refinery has decided to continue the

negotiated price; and

(e) if so, what were the reasons for not obtaining
the supply of crude from other sources?

THE MINISTER OF PETROLEUM AND
CHEMICALS /@ ST TETEA Wl (SHRI
PRAKASH CHAND B. SETHI): (a) to (e) A
statement is laid on the Table of the Sabha.

STATEMENT

(a) and (b) Yes Sir. The test runs of Rostam crude
conducted at Cochin Refinery showed it to be
unsuitable for this refinery for the following
reasons:

(i) large reduction in crude charge
capacity and therefore higher losses;

(ii) overworking of crude unit equipment;

(iii) major changes would have to be
made to the crude tower and equipment;

(i\) crude transportation and storage losses
would be higher;
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(v) dislocation in the expansion pro-
gramme.

(¢) In accordance with the agreement
between Cochin Refineries Lid. and total
International (a  subsidiar] of CFP) of

20th June 1970 crude price was US $ 1.20
pet barrel. As a result of increase in
taxes by the Iranian Government, this
was raised approximately by 6.8 cents per
barrel (totalling to % 1328 per barrel)
with effect from LStb November, 1970.
This price was again raised for the same
reasons by approximately 27 cents per
barrel (totalling to $ 1.60 per barrel) with
effect from 15-2-1971, for the particular
gravity of crude used by the Company.

(d) Cochin Refineries Ltd. have agreed
to the increased prices. It has been decid
ed to watch the situation and there will
be  further  negotiations in  September-
October 1971.

(e) Does not arise.
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f [MALNUTRITION AMONG Cim.imi \

*359. SHRI SUNDARMANI PATEL.:

SHRI JAGDISH PRASAD MA-THUR: Will
the Minister of HEALTH AND FAMILY
PLANNING/#gTeeq #HIr qftanT

fraivew Wl be pleased to state:

(a) whether Government have made any
assessment during the last one year or so with regard
to the malnutrition among the children in  the
country;

tf ] English translation.
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(b) if so, the results thereof; and

(t) the steps taken by Government to clunk
malnutrition and to intensify the nutrition
programme among the children?!
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ffMINISTER OF HEALTH AND FAMILY

PLANNING/#0\®e8 #1T it

fAgt@s #&(  (SHRI DMA  SHANKAR
DIKSHI11): (aj No assessment has been made
during the last one year with regard to the
malnutrition among the children in the country.
However, surveys had been con ducted in the past.

(b) and (c) A statement is laid on the Table of the
Sabha.

STATEMENT

(b) Surveys conducted under the
of the Indian Council of Medical Research
and the National Institute of Nutrition
indicate  that the major nutritional defi
ciency diseases in children are as follows:

1. Protein-calorie malnutrition.

auspices

2. Vitamin A deficiency.
3. Nutritional anaemia due to. iron deficiency.
4. Vitamin B Complex deficiency.

(¢c) A coordinated approach
problem  of malnutrition is
taken by the various
Government.  This
feeding  programmes
able sections of the
of  nutritious

towards the
being  under
Departments of the
comprises  supplementary
amongst the  vulner
population, production
processed food and its dis

tribution, nutrition education and extension
and  applied nutrition  programmes. The
following measures are adopted to improve

the level of nutrition:

1. Supplementary feeding is provided through
the following programmes which are run with the
aid of various agencies;

(a) Feeding under the Applied Nutrition
Programme—This  programme is for
production and distribution of nutritious food
such as eggs, fish vegetables and fruit in rural
areas for improving the nutrition of the rural
communities especially of the pregnant mothers
and growing children through

ff 1 English translation.
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feeding programmes in Balwadis and health
centres and imparting nutrition education to
these groups.

(b) Feeding through Balwadis—The
Department of Social Welfare proposes to
undertake the feeding programme in aboui
8,000 Balwadis ami during 1970-71  only
HJ7 Balwadis were covered.

(c) School meal programme—This is being
implemented by the Ministry of Education in
collaboration with the State- Governments.
This scheme is intended to improve the
nutritional states of primary school children.
The programme is in operation in H States and
covers about 11 million primary school
children who are provided with snacks made
from corn meal/w'heat flour and vegetable oil
dining the lunch hour and in parts of Tamil
Nadu full meals are provided.

2. Imparting nutrition education to the
mothers enable them to utilise coni-monly
available cheap foods for providing nutritious
diet to their children.

3. Treatment of early cases of malnutrition
through MCH Centres.

4. The Department of Food have started
projects for the manufacture of high-protein
foods such as "BALAHAR", MULTIPURPOSE

FOOD AND WEANING FOOD;
5. Specific ameliorative measures
against certain malnutrition conditions

like anaemia, goitre, keratomalacia etc-1

*3(10 [Transferred to the 15th June 1971.]

I'MII R-UTIUSATION or CAPACITY IN ORD-

NANCE FACTORIES

*361. SHRI CHITTA BASU: Will the Minister
of DEFENCE/ &1 ®v&| be pleased
to state:

(a) whether there is under-utilisation of the
capacity of the Ordnance factories in the country;

(b) the details of the utilisation and rated
capacities of each Ordnance factory; and

(c) the-steps taken by Government to maximise
the utilisation?

THE MINISTER OF DEFENCE PRO-
DUCTION/ 7#31 3Feq14 1 wedl (SHRI  VIDYA
CHARAN SHUKLA): (a) to (c) A statement is laid
on the Table of the House.



